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(c)  The  Collectors  of  Customs, 
Madras/Cochin/Calcutta  and  Chief 
Controller of  Exports,  Delhi  have 
reported that no such case of illegal 
export of sculptures to U.S.A. during 
the year 1972 has  come  to  their 
notice.  Further, the collector of Cus
toms, Bombay has reported that' Bom
bay Custom House  did  not  come 
across any case  in the year 1972 
wherein 80 tons of sculptures  were 
stolen from Indian temples and ille
gally exported to U.S.A. as agricul
tural equipment.  Further enquiries 
are being made.

irofar mm  sm  ww

arft  «re

2846  JTfT  TOFT faf : TOT

^ «RTT%  fTT  f% :

(*r) »TRrfhr srt

f  «FTt fT̂ T̂FT ft ̂rtpiTTJT TT  T̂T%

j 3 srf?T 2rT f%9RT  ’STTcTT t

(*j) tot srcr *ft

snrar vrnrr vrnrfhr *jtst fro*r   ̂

srsr

5rfw & 1

ffa ipxmi  trjt 1nft («ft

*wmrrf?w  <fto  )  :  (̂)

VFfTTR |  f*F VRcfhT  *3TCT  fw~

%  1972-73 $ |5TTf

T̂lfhTrR 19.50^5rf?r̂  STftVfl 

% %TR  ̂ fW «JT

(*f):  I  3T5T spt  TOR

f fa>  *nr $ 

wxzrt fipnr ttft fw**rzrft  f?rr»

*TTTcffa ̂JRT fwr STTT JSTTf  ST̂T-

t«t qr fw w   q?tf wftrs 

t i fofta  ttto mft
faSr gn%  ^ «rh:  % ijto

t̂tt  *r u*jv-%  ̂  f 1

Introduction of Special  Professional
Courses at the First Degree Level

2847. SHRI C. K. CHANDRAPPAN: 
SHRI N. K. SANGHI:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 

be pleased to state:

(a) whether  the  U.G.C.  has  a 
scheme to introduce special profes
sional courses at the first degree level 
with a view to make education more 
practical and useful in the context of 
the development needs of the country; 
and

(b) if so, the salient features of 
this proposal?

THE MINISTER OF EDUCATION, 

SOCIAL WELFARE  AND CULTURE 
(PROF. S.  NURUL  HASSAN): (a) 
and (b). No, Sir.  However, the Uni
versity Grants Commission has agreed 
to provide assistance to Delhi Uni
versity for starting a Vocational Col
lege which  provides  facilities  for 
study of (i) Tourism; (ii) Book Pub
lishing; (iii) Insurance; (iv) Retail
ing and Trade; (v) Store-keeping and 
Stores Accounting; and  (vi)  Office 
Management and  Secretaryship,  as 
part of the first degree course.

Distribution of Spurious Drugs

2848. SHRI C. K CHANDRAPPAN: 
Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state:

(a) the steps being taken b> Gov
ernment to stop the production and 
distribution of spurious drugs; and

(b) the number of cases registered 
and people sentenced for being involv
ed in spurious  drug  cases  during
1971-72 and 1972-73?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND  FA
MILY  PLANNING  (SHJU  A.  K. 
KISKU):  (a)  The following steps
have been taken to stop the produc
tion and distribution of spurious drugs:
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Drugs Inspectors who work III close

liaison with the State Drugs Inspec-

tor.s. The Central Inspectorate staff

attached tothe Zonal Officesish~ing

augmented.

(7) The help ann co-operation of

Associations representing theinterests

ofdrug manufacturers and dealers

has been sought toensure muxirnum

compliance with good manufacturing

and sale practices. Their coopera-

tion has been solicited inthecam-

paign against spurious drugs.

Written Answers

(1) An AllIndia List oflicenced

drug Manufacturers has been printed

and made freely available toallcon-

cerned at a nominal price toelimi-

nate unlicensed manufacture and sale

ofspurious drugs. Thelistisrevised

from time totime and copies ofthe
revised hot are circula',cd to State

Drugs Control Organisations and to

Associations ofdealers in drugs.
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(2) The Drugs and Cosmetics Act

has been amended and the extent of

penalty for manufacture and sale of

adulterated drugs and manufacture

and sale without licence, has been

raised from 3years to 10 years.

Provision hasalsobeen made forthe

confiscation ofequipment and imple-

ments employed in the manufacture

ofsuch drugs asalsothe means of

their transportation.

(3) The States have been advised

to maintain liaison with the Police

authorities for intensifying the cam-

paign against spurious drugs.

(4) Whenever reports of spurious

drugs are received by the Central

Drugs Standards Control Organisation

and whenever aracket issupposed to

beofInter-State character, special PH'-
cautions aretaken toalert the States

concerned andtoadvise them totake

necessary action with the assistance

ofthe State Police.

(5) The States have beenrequested

toaugment their Drugs Inspectorates

and the testing facilities sothat the

scale of sampling isincreased and

quick testreports are obtained.

(6) Zonal Officesof the Central

Drugs Standards Control Organisation

have beensetupatBombay, Calcutta,

Madras and Ghaziabad tobring about

acloseliaison between the Central
and State Organisations. One ofthe

major functions ofthe Zonal Officers

istoinvestigate the movement of

spurious drugs, particularly ininter-

State commerce and to ensure that

the standards of drugs moving in

inter-State commerce, are strrngcntly

observed. The Zonal Officers are

assisted intheir task bythe Central

(8) Training programmes fer

Drugs Inspectors and Gcvernmcut

analysis havebeenarranged under the

aegis ofthe Central Drugs Standards

Control Organisation. Thes: training

programmes will help in more strin-

gent enforcement ofcontrol measures.

(9) Aconstant liaison and dialogue

with the State Drugs Control Orga-

nisation is maintained by the Central

Drugs Standards Control Oreanisation

by holding meetings of the Drugs

Consultative Committee. meetings of

the Zonal State Drugs Controllers and

through discussions ofth., Zonal Offi-

cers with the State Drugs Control

Officials, in addition to correspon-

dence. This constant exchange ofin-
formation helps co-ordination and

intensification ofquality control rrlt'a-

sures.

(b) Information ISbeing collected

from the State Governments ann will

belaid onthe Table ofthe Sabha.

Functioning ofGuru Govind Singh,

Medical College, Faridabad

2849.SHRI C.K. CHANDRAFPAN:

SHRI ISHWAli CHAUDHRY:

Willthe Minister of HEALTH AND

FAMILY PLANNING be pleased to

state:

(a) whether Government have

taken steps toimplement the assu-

rances given to Parliament regarding

thefunctioning of Guru Govlnd Singh:

Medical College, Faridabad;

(b) ifso,the steps taken; and




